&l TEM NO. 104 COURT NO. 6 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO. 1032 OF 1998

KANWARPAL S. G LL Appel lant (s)

VERSUS

STATE (ADWN., U. T. CHD. ) THRO SECY. , &ANR Respondent (s)

(Wth office report )

W TH

CRL. APPEAL NO 430 of 1999 (Wth office report)

Date: 11/01/2005 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE K. G BALAKRI SHNAN
HON BLE MR JUSTICE B. N. SRI KRI SHNA
For Appellant(s) M. Minal Kanti Mandal, Adv.
Ms. Ani ndita Sengupta, Adv.
M. Parijat Sinha, Adv.
For Respondent (s) 2 Ms. I ndira Jai si ngh, Sr.Adv.
M. Sunil Kumar Jain, Adv.
M ss Farheen Syed Kapra, Adv.
M. S. Bor t hakur, Adv.
For U. T. Chandi garh Ms. Kami ni Jai swal , Adv

M. Saqi b, Adv.

M . Manoj Swarup, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER
Ms. Indira  Jai singh, | ear ned seni or counsel for r espondent
no. 2/ appel | ant, started her

argunents at 12.20 p.m and was on her legs when the court rose for the day leaving the m
atter part-

hear d.

(G V. Ranana) (Veera Ver )

Court Master Court Master



